REVISED LIST OF BUSINESS

                                        Monday 31st March 2008/ 11 Chaitra 1930(Saka)






2.00 P.M


	1.
 
	Question Hour: Starred Questions as shown in separate list to be asked and replies given.


	2.
	Special Mention (Rule 280):   Following Members to raise matters under Rule 280:

1. Smt. Barkha Singh

2. Shri Ramesh Lamba

3. Shri Jai Kishan 

4. Shri Veer Singh Dhingan



	3.
	Papers to be laid on the Table:

Dr. A.K.Walia, Minister of Finance to lay  the copies of following:

1. Appropriation Accounts of the Govt. of NCT of Delhi for the year 2006-07.

2. Finance Accounts of the Govt. of NCT of Delhi for the year 2006-07.

3. Audit Report of the Comptroller and Auditor General of India for the year ended   March 2007 on the Government of NCT of Delhi (Volume I, II and III).



	4.
	Legislative Proposals

Consideration and Passing of Bills:

1. Shri Arvinder Singh Lovely, Minister of Education to move that “The Delhi Sikh Gurdwaras (Amendment) Bill, 2008 (Bill No. 2 of 2008) introduced on 27th March, 2008 be considered.

Also to move that the Bill be passed.

2. Shri Raj Kumar Chauhan, Minister of Urban Development to move that “The Prevention of Defacement of Property Bill, 2007 (Bill No. 14 of 2007) introduced on 27th December, 2007 be considered.

  Also to move that the Bill be passed.



	5.
	Short Duration Discussion:

Dr. Jagdish Mukhi

Shri Dharam Deo Solanki

Shri S.P.Ratawal

     to initiate discussion on sealing in Delhi.
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31st March, 2008
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